Letter No.: NGT-80/81-7-2020-44(Writ)/2016 T.C.-2

From,

Bharat Prasad,

Under Secretary,

Department of Environment, Forest &

Climate Change, Government of Uttar Pradesh.
To,

The Registrar,

Hon'ble National Green Tribunal,

Copernicus Marg, New Delhi.

Environment, Forest & Lucknow : Dated : 04 /02/2020
Climate Change Section-7

Sub : Compliance Report of Chief Secretary, Government of Uttar
Pradesh in pursuant to the order dated 15-11-2019 in OA No.-
985/2019 with 986/2019 In Re: Water Pollution by Tanneries at
Jajmau, Kanpur Uttar Pradesh with In Re: Water Pollution at

Rania, Kanpur Dehat & Rakhi Mandi, Kanpur Nagar, Uttar
Pradesh.

Sir,
In compliance of order dated 15.11.2019 passed by Hon'ble

Tribunal in OA No.-985/2019 with 986/2019 In Re: Water Pollution
by Tanneries at Jajmau, Kanpur Uttar Pradesh with In Re: Water
Pollution at Rania, Kanpur Dehat & Rakhi Mandi, Kanpur Nagar,
Uttar Pradesh, the compliance report of Chief Secretary, Government
of Uttar Pradesh is enclosed herewith.

It is requested that the compliance report may be presented

before the Hon'ble Tribunal for kind consideration.

Yours Sincerely,

Encl: As above. ’}/@g/

(Bharat Prasad)
Under Secretary.



Compliance Report of directions issued by Hon'ble NGT order
dated 15-11-2019 in the matter of O.A. No. 985/2019 with O.A. No.
986/2019 In Re : Water Pollution by Tanneries at Jajmau, Kanpur,
Uttar Pradesh WITH In Re : Water Pollution at Rania, Kanpur
Dehat & Rakhi Mandi, Kanpur Nagar, Uttar Pradesh.

1. That undersigned has submitted the Compliance report of
Order dated 27.09.2019 passed in OA No. 985/2019 with O.A.
No. 986/2019 In Re : Water Pollution by Tanneries at Jajmau,
Kanpur, Uttar Pradesh WITH In Re : Water Pollution at Rania,
Kanpur Dehat & Rakhi Mandi, Kanpur Nagar, Uttar Pradesh on
28.10.2019.

2. That it is submitted that in order to ensure compliance of the
order of Hon'ble NGT dated 13.11.2019 uploaded on
15.11.2019 passed in O.A. No. 985/2019 with O.A. No.
986/2019 In Re: Water Pollution by Tanneries at Jajmau,
Kanpur, Uttar Pradesh WITH In Re: Water Pollution at Rania,
Kanpur Dehat & Rakhi Mandi, Kanpur Nagar, Uttar Pradesh,
the undersigned reviewed the progress of the works related to
remediation of chromium contaminated site at Rania,
Khanchandpur, Kanpur Dehat on 29.11.2019. It was directed
during meeting that Industrial Development Department, U.P.
should immediately take suitable steps regarding mobilization of
funds for implementation of DPR for remediation of Rania
contaminated area which has been prepared by CPCB, Delhi.

3.  That the CPCB sent the DPR related to this work of disposal of
Chromium dump lying at Rania, Khanchandpur, Kanpur Dehat
vide letter dated 31.08.2018 to the State after the closure of
NCEF scheme by Government of India. The DPR prepared by
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CPCB has three components along with cost estimates as

given below :-
Sl. | Components Estimated Remarks
No. Cost
(Rs. Crore)
i In-situ  disposal of |102.09 Cost of land
Chromium waste acquisition is
not included
2. In-situ  disposal of |24.23 Cost of land
contaminated soil acquisition is
not included
3. Remediation of | Capex 9.5 Remediation
Ground water by |Opex30/year |may continue
Pump and treat |Total-459.5 upto 15 years
method upto 15
years
Grand Total |585.82

That it is further submitted that the DPR does not include
cost of land as 1.99 ha. part of total area of 3.69 ha dump site is
private land. This may further escalate the cost of remediation of
Chromium dump at Rania, Khanchandpur, Kanpur Dehat and
may further delay the implementation of the project. Copy of the
letter dated 31.08.2018 issued by CPCB to the State of Uttar

Pradesh is enclosed herewith and marked as Annexure No.-1.

That undersigned has again reviewed the matter of disposal of
Chromium Dump in Rania, Khanchandpur on 29.01.2020. That
the Infrastructure and Industrial Development Department has
sanctioned budget of Rs. 23.44 Crore for the year 2019-20 for
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the disposal of Chromium waste in first phase. The fund of Rs.
23.44 Crore is being transferred to the Escrow Account operated
by the District Magistrate Kanpur Dehat. It was also decided in
the meeting that the proposal regarding in-situ disposal and
capping of chromium contaminated waste and soil as prescribed
in the DPR prepared by CPCB will require more time and fund.
Therefore, shifting of waste to operational Treatment Storage
and Disposal Facility (TSDF) has been found to be a cost
effective option. It is further submitted that two Treatment
Storage and Disposal Facilities are situated in the close vicinity
(approximately 18 km) of the contaminated dump site. It was also
decided in the meeting that illegally dumped Chromium Waste
will be lifted and disposed as per the provisions of Hazardous
and Other Waste (Management and Trans-boundary Movement)
Rule 2016 through Treatment Storage and Disposal Facilities
after inviting open tenders. The formalities regarding inviting and
finalizing of tenders and selection of operator are under progress.
The disposal of contaminated soil and remediation of
contaminated ground water should be taken up later in second

phase after lifting of Chromium waste.

That in compliance to the order of Hon'ble Tribunal dated
15.11.2019, U.P. Pollution Control Board has prepared an Action
Plan for Restoration of Environment and Public Health at Rania,
Khanchandpur, Kanpur Dehat, UP, after incorporating
information/suggestions provided by the concerned departments.
That this Action Plan has been sent to Central Pollution Control
Board for approval on 31.01.2020, as per the directions of

Hon'ble Tribunal.

That undersigned has directed in the meeting dated 29.11.2019
that the immediate supply of safe water through tankers shall be
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ensured till proposed Piped Water Supply System gets
completed. Medical department was directed to complete health
study in affected areas within 01 month and give complete
suggestions regarding improvement of health of habitants of
affected areas. It was also directed that regular health checkup
camps in the affected areas for the residents should be
organized. Copy of the minutes of meeting dated 29.11.2019 is

enclosed herewith and marked as Annexure No.-2.

That in compliance of direction given in the meeting of 29-11-
2019, The Piped Water Supply of safe water has already been
ensured in Rakhi Mandi, Kanpur Nagar. That supply of 25 kilo
liter per day of safe water through 05 tankers is being ensured in
the affected villages of Rania Khanchandpur, Kanpur Dehat as
per information provided by District Magistrate, Kanpur Dehat
vide letter dated 21.12.2019. Copy of the letter dated 21.12.2019

is enclosed herewith and marked as Annexure No.-3.

That it is further submitted that the work for Piped Water Supply
(PWS) scheme in Rania, Khanchandpur, Kanpur Dehat has
already started and the Piped Water Supply will be ensured by
June, 2020. Copy of the letter dated 30.01.2020 issued by
Executive Engineer, Construction Division-Il, U.P. Jal Nigam,
Kanpur Dehat is enclosed herewith and marked as Annexure
No.-4.

That in compliance to the directions regarding health survey in
affected area, the Expert Committee constituted by Hon'ble
Tribunal has submitted its preliminary assessment report of the
site visit along with the methodology for Comprehensive Baseline
Assessment and Mitigation Measures. As per report, health
camps at Rakhi Mandi dated 24 November, 2019 and at village
Khan Chandpur dated 28 Nov 2019 were organized. That it was
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s

found that majority of the health issues identified were related to
skin, gastrointestinal tract, and respiratory system followed by
some cases of anemia and musculoskeletal problems. At Rakhi
Mandi, three water samples were analyzed by the committee and
none of the water samples were found to be having elevated
chromium levels. The Committee has proposed to conduct house
to house survey, blood test of suspected cases and monthly

follow up. Final report of the Committee is awaited.

That it is submitted that UP Pollution Control Board has imposed
Environmental Compensation of Rs. 280.01 Crore against 06
defaulting industries on 19-11-2019 and Recovery Certificates
(RCs) against the above 06 defaulting industries has been
issued. That undersigned has also directed that the
Environmental Compensation imposed against 06 defaulter
industries should be recovered at the earliest and deposited into

dedicated Escrow account.

That the industries responsible for illegal dumping of chromium
waste filed Original Application Nos. 18, 19, 20, 21 and 22 before
Hon'ble Tribunal for getting relief in the matter of imposition of
environmental compensation against them by Uttar Pradesh
Pollution Control Board. That this Hon'ble Tribunal has disposed
off all the connected cases vide its order dated 28.01.2020 with
the following direction:-

"Without expressing any opinion on merits, we direct that the
impugned orders may be treated as a proposal with reference to
which the applicants may furnish their response to the UP State
PCB within two weeks. The UP State PCB may consider the
objections of the applicants and pass an appropriate order within
four weeks thereafter dealing with the matter on merits, in
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That it is submitted that prior to imposition of environmental
compensation upon the industries in question, the Uttar Pradesh
Pollution Control Board has issued the Show Cause Notices to
these industries dated 24.10.2019 whereby time of 15 days was
allowed to said industries for submitting their reply but none of
the said industries submitted their reply. Therefore, the
environmental compensation has been imposed on 19.11.2019
against the industries in question. Thus by mis-representing the
facts, the industries has obtained above order and steps are
being taken by U.P. Pollution Control Board for modification of
order dated 28.01.2020.

12.  That it is further submitted that Government of Uttar Pradesh is
committed, towards maintaining the water quality & flow of river
Ganga and for ensuring compliance of orders of Hon'ble
Tribunal.

The above compliance report is being placed for
consideration of this Hon'ble Tribunal.

LUCKNOW
DATED: 0 3. 022020 /

(Rajendra Kumar Tiwari)
Chief Secretary,
Government of Uttar Pradesh
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F. No: B-29016/59(1)/WI-/NCEF{4)/2018/ 10339 August31, 2018

Sub: ﬁéﬁai!fﬁﬂl Project Report {DPR} for Remediation of Chromium contaminated area at Ranfa,
Kanpur Dehat, UP under Natlonal Clean Energy Fund [NCEF) ~ regarding

i .

Sir, j
This has reference to the project “Preparation of DPR and providing consultancy services for
Remediation of Chromium contaminated area at Rania, Kanpur Dehat, UP" under National Clean
Energy Fund {NCEF). It is to inform that DPR for remediation of Rania contaminated area has been
accepted by Project Steering Committee in its Sth meeting was held on 07/06/2018 at CPCE, Delhi,
in view of abave, the aforesaid DPR is enclosed herewith at an estimated remediation cost of
Rs. 136 crore + Operating cost for groundwater remediation of Rs, 2.5 crove per month. This DPR also
cantains interim remedial options for removal and transfer of waste and contaminated soil into
secured cells at a cost of Rs. 23.44 erore.
Yours faithfully,

B o

Additional Directar & Nodal Officer,
Waste Management Division
Endl.: As above
o,
1. The Principal Secretary
Envirenment Department, Govt. of Uttar Pradesh,
601, Bapu Bhawan, Secretariat, Vidhan Sabha Marg,
Lucknow ~ 226001, UP
Ref: Your letter No. 4128/55-Env/11-185{Env)/11
dated 07/02/2012 (copy enclased for refarence)

For kind information, please

2. The Director For kind information, please

Hazardous Substance Managenent Division,
Ministry of Environment, Forest & Climate Change,

Indira Paryavarna Bhawan, Jor Bagh,

New Dethi - 110003

The Member Secretary : For kind informatian, plaase
Uttar Pradesh Pollution Control Board,

Building. No. TC-12V, Vibhuti Khand,

Gomti Nagar, Lucknow - 226 010

OL BOARD

RIS TY OF ENVIRONMENT, FOREST & CLIMATE CHANGE GOVY. OF INDIA

oft e P S A, Reedl- 110032 - g -
 Parivesh Bhawan, Easl Arjun Nagar, Delhi-110032
1y ST el : 43102030, 22305792, THEEEWebsile : www.cpob.nicin _
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Annexvre No--4

E-Mail : ee_cd_kanpurdehat@yahoo.in
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